233

degree  holders and diploma holders
whereas the unskilled labour and also
the manual labourers who have ob-
tained  employment visa with great
difficulty have been denied.

May I also submit to the attention
of the hon, Minister of Labour that
any delay on our part to provide
clearance will also result in the re-
placement of our labour force in the
Gulf countries by Bangladeshis, Phi-
lippinos and Sri Lankans have been
taking that place. Therefore, I urge
upon the Government to take it as a
very serious matter. Especially now,
our country is faced with economic
i:risis and also unemployment prob-
em.

There are 6000 people who are liv-
ing in agony and who are stranded
in Bombay. They may also be
helped.

[Translation)

SHRI SURAJ MANDAL (Godda):
Mr. Speaker, Sir, Godda district of
Bihar is an extremely backward area.
This district was formed in 1983 and
the maximum number of coal mines
of the country are located in this area.
There is a project called Rajmahal
Project and till now no arrangement
has been made to provide cooking
gas to the people of this district. I
have been writing to the Government
of India even when I was an MLA
in Bihar Assembly to set up an agency
of cooking gas at the earliest in my
district, but no arrangements have
been made to supply cooking gas to
the people in my backward area. Hon.
Petroleum Minister is present here. 1
would like to urge him that keeping
in view the backwardness of this area,
a cooking gas agency may be set up
in the headquarters of my District
without any lapse of time so that the
cooking gas is made available to the
inhabitants of that place.

SHRI BRISHIN PATEL (Siwan):
Mr. Speaker, Sir, a cotton mill has
been set up in Siwan district of Bihar

SRAVANA 15, 1913 (SAKA)

234

with an investment of crores of rupees
and that cotton mill is in the produc-
tion stage. Despite that I regret to
say that this cotton mill has not started
functioning till date. I would like to
urge upon the central Government
through you that the cotton mill should
start production immediately so that
all the unemployed youths may get
employment and the economic condi-
tion of that area may improve.

[English]

SHRI PALA K. M. MATHEW
(Idukki): Sir, I riss to plead for a
section of voiceless people who belong
to the overwhelming silent majority,
I mean the bonded labour. Bonded
labour is prevalent on an alarmingly
large-scale in this country. Nobody
has been punished so far for persecut-
ing. under-paying and oppressing them
and for not giving them their remune-
ration and all that. :

The National Commission which has
been promised is not yet set up.

The Human Rights Commission re-
commended to the concerned UN
Agencies that all loans and aid to
such countries which do not exter-
minate this evil should be stopped.

No survey has been ma_dc to _iden-
tify the bonded labour. It is our inter-
national commitment. .

So, I would request the Govern-
ment to take steps immediately for
identifying them and then for subse-
quent extermination and abolition of
the bonded labour.

SHRI R. SRIDHARAN (Madras
South): Sir, Shri Vallabhai Patel Chest
Institute in New Delhi is almost
closed. The institution is in a dila-
pidated building in the university
campus. There are no X-Ray films.
Sputum and blood tests are not con-
ducted for the last few days. No bi-
weekly injections or bi-weekly medi-
cines are given to the patients. The



